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§ 37U AW W Nold HATAY Bl el arsdl § b Sleg W Sleg g9 QM
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ST 81 <& 21 KTl wema et RUIE ifer<t 98t < gat 71 # v Arenw |
HATAT HET ATl § (4 SeiTd I 3 Sl S8 AsfST 8kl §, SHdI Sleg |
STeg RIMIART fhaT 59l

MR. DEPUTY CHAIRMAN: Thank you, Shri Prakash Chik Baraik. The following hon.
Members associated themselves with the Zero Hour Mention made by the hon.
Member, Shri Prakash Chik Baraik: Dr. V. Sivadasan (Kerala), Dr. Kanimozhi NVN
Somu (Tamil Nadu), Shrimati Mausam Noor (West Bengal), Dr. John Brittas
(Kerala), Dr. Sasmit Patra (Odisha), Shri Saket Gokhale (West Bengal), Shri M.
Mohamed Abdulla (Tamil Nadu), Shri Mohammed Nadimul Haque (West Bengal),
and Shrimati Mahua Maji (Jharkhand).

Demand to enhance safety and security of Saha Institute of Nuclear Physics,
Department of Atomic Energy, Kolkata

SHRI SAMIK BHATTACHARYA (West Bengal): Sir, there is a serious security threat
to the Saha Institute of Nuclear Physics. The premier richest institution under the
Department of Atomic Energy was established by the eminent scientist, Meghnad
Saha, and its foundation stone was laid by Dr. Syama Prasad Mookerjee.

Now, Sir, entire institution P dicl BT ST Southern part %\', is a high security
zone, and all the Departments of Atomic Energy Establishment are specially protected
under Atomic Energy Act, 1962. feETFTR, T8 BIcThIdT § Alee o B8l STl g,
81 31 §RECYCTH & Heads of the Departments R IR YfoTRT T S b & dldl

& northern part & S8R P unauthorized TN HIG[E & R I ANT T81 IR d1&18
qgﬁ g gl It is a serious security threat. All are Rohingyas. All are Bangladeshi

infiltrators. ... (Interruptions)... All are Bangladeshi infiltrators. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Please take your seat. ...(Interruptions)...

SHRI SAMIK BHATTACHARYA: Unfortunately, we are living in such a State where
infiltration is being welcomed. ... (Interruptions)... 89 ART el ATl ¥ AN
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T IR 31 7 2, A1 $9F SUR T BRN? 3R W YeIHP SRESE & are i
RIfETAT 3TPR 96 S ..(AELTH)...

MR. DEPUTY CHAIRMAN: Please speak on the subject. ...(Interruptions)... Please
take your seat, Mr. Gokhale. ...(Interruptions)...

#t Aife WETER: IR 89 AT Bl dddhd &N ,dl)... G ... (I §d §
B S8 d Il b © ,AID] Gre] TS| ..(FGEM). .

MR. DEPUTY CHAIRMAN: Please take your seat. ...(Interruptions)...

St e qgr%mf : Yg Ud sensitive issue Bl ..(AGYT)... Ig Ud sensitive issue%\',

because we are welcoming the Rohingyas in West Bengal. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Speak on the subject. HUIT TUH H I T BV
...(TALI)...

N e v ;MU S H BRI U FRART 99 51 ..(@EGHH ). . Internal

security of West Bengal and also of this country is under threat because of the
callousness of this Government. They are entirely responsible for this.
...(Interruptions )...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)...

St WA MR ;U HY HUS B GG ol 87 ..(AHH).... TSl J 18T §RESYS
3T ~faeraR BT & a18r 93 &, Yol ®ig Yaed 8] of Rl &1 U™l Al
fpds o7 = AhaT 82 ...(FALT)... 3T AR Bl d1d PR I8 &, ...(TILTH)...
TSR & g3l & HUR AATAR Bl 1 B 2 © ...(FGEM)... 3R -
qieer e & WIdR S AN Srelael gHUfcdl T BRI demographic design
change &R f3ATI 31T 4 W11 §RESYC & 18R 46 MY &1 ...(TILTH)...

MR. DEPUTY CHAIRMAN: Please speak on the subject. ... (Interruptions)...

SHRI SAMIK BHATTACHARYA: The concerned Ministry should immediately evict
those persons from that particular place. It is my demand. Y g BT 1 %QI HNJ

P UCIAD TSN Wex b 918N BT 96 SV, T A 8l Ahd1 87 ...(HaHH)... I8
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B B ghdl B, MY difelv? IR IR, forr g g -- | am authenticating the facts --
IR IR Yfelq ¥ H Y §U 8| ...(Fae).... *

MR. DEPUTY CHAIRMAN: Shri Brij Lal, ‘Demand to adopt alternative means to
address the problems of stubble burning’.

SHRI SUKHENDU SEKHAR RAY: Sir, | have a point of order. ...(/nterrupt/ons)...

MR. DEPUTY CHAIRMAN: Please. You are a very senior Member. It is Zero Hour.
...(Interruptions ...

SHRI SUKHENDU SEKHAR RAY: Sir, unfounded allegations have been made. Let
him authenticate them.... (Interruptions)...

MR. DEPUTY CHAIRMAN: We will examine it.Thank you. The following hon.
Members associated themselves with the matter raised by hon. Member, Shri Samik
Bhattacharya: Shrimati Mahua Maji (Jharkhand), Shri Dhananjay Bhimrao Mahadik
(Maharashtra), Shri Devendra Pratap Singh (Chhattisgarh), Dr. Bhim Singh (Bihar),
Shrimati Ramilaben Becharbhai Bara (Gujarat), Shri Deepak Prakash (Jharkhand),
M. Indu Bala Goswami (Himachal Pradesh), Shri Ram Chander Jangra (Haryana),
Shri Madan Rathore (Rajasthan), Shrimati Geeta alias Chandraprabha (Uttar
Pradesh), Shri Kesridevsinh Jhala (Gujarat), Shri Naresh Bansal (Uttarakhand),
Dr. Kalpana Saini (Uttarakhand), Shri Mayankbhai Jaydevbhai Nayak (Gujarat),
Shri Mahendra Bhatt (Uttarakhand) and Shri R. Girirajan (Tamil Nadu).

MR. DEPUTY CHAIRMAN: Now, Shri Brij Lal.

Demand to adopt alternative means to address the problem of stubble burning

M g A (STRUS) : A ST TRIRAT R, 1990 & S2Mh A URTell SHRI
AR 7Te1 Al S fBAE &, d SFeRl & G & ©U H ST GGUANT B ofd | 5
B4 3MTe] dierd <, dl 39 ISP HUR ST odl U AR I8 IHH SKIATA BIAT ATl 3T
TRl STA™ BT Sl FHRAT 8, 98 YATaRT & oI U gt FHRAT S~ X I8 Bl
...(TALT)...

* Not recorded.
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